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RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHAIRMAN: | have to inform Members that the Business Advisory
Committee in its meeting held on 10™ March, 2025, recommended that the following
Parties may initiate the discussion on the working of the Ministries identified by the
Committee in its meeting held on the 1t February, 2025:-

(i)  Education; INC
(i)  Railways; BJP
(i)  Health and Family Welfare; DMK
(iv) Home Affairs; AITC

The Committee also recommended that each discussion on the working of the
Ministry be allocated a time of six hours. It may be recalled that the BAC had earlier
recommended that the lunch hour may be skipped and the House may sit late on the
days when the discussion on the working of Ministries is taken up to allow more
participation from Members as conveyed vide Parliamentary Bulletin Part-ll dated the
13.02.2025.

Further, the Committee has allotted time for Government Legislative and other
Business as follows:-

Business Time Allotted

1. Consideration and return of the Appropriation Bill relating to
Demands for Grants for the year 2025-26, after it is passed Six Hours (to
by Lok Sabha. be discussed

2. Consideration and return of the Finance Bill, 2025, after it is together)

passed by Lok Sabha.

3. Consideration and return of the Appropriation Bills relating to
following Demands, after they are passed by Lok Sabha:—
(i) Second and final Batch of Supplementary Demands for

Grants for the year 2024-25. Six Hours (to
(i) Demands for Excess Grants for the year 2021-22. be discussed
together)
4. General Discussion on the Budget (Manipur) for the year
2025-26.
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5. Consideration and return of the Appropriation Bill relating to
Demands for Grants (Manipur) for the year 2025-26, after it
is passed by Lok Sabha.

6. Consideration and return of the Appropriation Bill relating to
Supplementary Demands for Grants (Manipur) for the year
2024-25, after it is passed by Lok Sabha.

7. Discussion on the Statutory Resolution seeking approval of
the Proclamation issued by the President on the 13" Three Hours
February, 2025 under Article 356(1) of the Constitution in
relation to the State of Manipur.

8. Consideration and passing of the Protection of Interests in Two Hours
Aircraft Objects Bill, 2025.

The Committee also recommended that the sitting of the Rajya Sabha fixed for
Thursday, the 13" of March, 2025 may be cancelled.

GOVERNMENT BILL—Contd.
THE RAILWAYS (AMENDMENT) BILL, 2024— Contd.

MR. DEPUTY CHAIRMAN: Now the hon. Minister to reply.
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